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‘Will the Minister of WORKS AND
HOUSING te pleased to state :
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(a) whether it is a fact that Govern-

ment allot land or flats to the Members
of Parliment;

(b) if so, that details of the rules in
this regard:
(c) the number of Members of

Parliament who have applied for land,
flats or other houses in Delhi during the
last three years;

(d)y the nrumber of Members of
Parliament who have been allotted land
flats during this period; and

(c¢) the basis therefor ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS OF THE
MINISTRY OF WORKS AND
HOUSING AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS (SHR! MALLIKARJUN) ¢
(2) and (b) 39 of flats are reserved
by DDA for Members of Parliament
registered under Self Financing Registra-
tion Scheme 1V & V. There is no
rescrvation of polts for M.Ps,

(c) Nip, as no fresh applications of
special quota for allotment of plots|
flats for MPs (and certain other catego-
ries) with effect from 2.1.79, it was
decided to consider the pending applica-
tions as on 2.1.79 for allotment of plots
by fixing a suitable prospective date for
completion of formalities connected
with the allotment. The allotment has
been made by DDA in 33 cases vide
statement *C' in the draws held on
4-8-82 and 12-12-83.

Flats : The particulars of Members
of Parliament who have been allotted
flats under Self Financing Scheme and
General Housing Scheme are given in
statement ‘A’ and statemant ‘B’ respecti-
vely. Since the special quota for allot-
ment of flats was also abolished w.e.f.
2-1-79, the pending applications were
treated on the analogy of those who
applied for allotment of the plots as
explained above, :
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VAISAKHA 17, 1906 (SAKA)

Statement ‘A’

Statement showing names of Members of Parliament who have been Allotted
Flats under self financing scheme.

Mr. Harish Kr. Gangwar

Mr. Dharam Chand Jain

Mrs, Kanakamma

Mr. Ratan Lal Kishorilal

Mr. Kishan Chandra Pandey

Mr. R.L.P. Verma

Mr. Syed * hahabuddin

Mr. M.S. Ramachandran

Mr, Chingwaj Kcnyak

Mr. K.V.R.S. Bala Suba Rao

Mr, Barri Ramachandra Rao

Mr. Arun Kr. Nehru

Mr. K P, Mallikarjun

Mr. Jagjit Singh Anand

Mr, Mohd. Yunus Saleem

Mr, Satish Aggarwal

Vasant Kunj, Sector-B,
Pkt-7, 1st floor.

EK type I11/B, 12th floor.
SB 3rd floor.

VV FF & SF

SV/GF Sec. 1 Pkt, K&L

MK type II1-A
10th floor.

SV/FF Sec. I, Pkt-C

VK Sec. B, Pkt-10
Ist floor

VK/[FF Sec. D, Pkt-I to 5
VK/FF Sec. C, Pkt-2
SV/FF Sec. I, Pkt-D
VK/GF Sec, C, Pkt-8
Vasani Vihar, 3rd floor
Munirka, Cat-111I.
Munirka, Cat-I11.

East of Kailash.
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Written Answers 244

Statement showing the allotments made to member of Parliament in

different colonics under the general registration scheme.

8.No, Name of the Application Date of Remarks
payment
S/Shri
1. Bapu Chandrasan 30-7-77 2-B/PH-111/BLK.9
Ashok Vihar
2. Gulam Moh Khan 1-10-77 5-B/Ph-111/BIk-9
Ashok Vihar
3. Anant D. Dave 29-6-78 13-B/Pkt C-111
Shalimar Bagh
4. Brij Bhushan Tewari 31.7-78 12-B/B'k-A 'Pkt-1]
Shalimar Bagh
5. M.S. Sanjeevi Rao 21-12-78 T7-A[A-14, Kalkaji
6. Ganga Bhakat Singh 20.7-78 52-A/A-14, -do-
7. P, Parthasarthy 1-12-78 53-A[A-14, -do-
8. L.L. Kapoor 1-8-78 51-A/A-14, -do-
9. M.A. Hanan Alhaj 30-3-77 54-A[A-14, -do-
10, Nirajan Pd. 18-8-77 56-A/A-14, -do-
11. Shyam Sunder Lal 29-6-78 5S-A/A-14, -do-
12.  Smt. Umama Bashir w/o 30-12-77 57-A[A-14, ~do-
Shri Bashir Ahmed
13. Lakhan Singh 20-12-78 36-C/A-13 ~-do-
14. Birender Pd. 5-12-78 B-28 G-I, Dishad Gd,
15. Saeed Murtaza 7-7-78 16-C/A.12, Kalkaji
16. Pius Tirkey 28-11-76 27-b/A-10, ~do-
17.  Mohd. Shamsul Hassan Khan July, 77 9-D, Sarai Jhuliana
18. Gargi Shanker Mishra 21-10-75 45-D, Sheikh Sarai
19. Sukhdev Pd. 29-9-77 38-B, -do-
20. Ram Kinkar 20-12-77 37-B, -do-
21. Multan Singh 26 8.77 32-C, -do-
22. Vijay Kumar N. Patil 7-12-78 9-A, -do-
23. Mrs. Aziz Imam 31-7-78 44-C, -do-
24. Kamla Pati Tripathi 15-10-77 28-B, -do-
25. Anad Ram Jaiswsl 31-7-78 4-C, -do-
26, Shyam Sunder Lal Sowami 28-7-78 7-C[A-10, Kalkaji
27. M.R. Krishana 20-12-73 24.C,  Sheik Sarai
28, Babu Kala

24-C, ~do-
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VAISAKHA 17, 1906 (SAKA)

Statement <C’

Details of the allotment made to M. P,

SI. No, Name of M.P, Plot/Block allotted with Scheme
S /Shri
1 Shri Mahender Mohan Mishra A-104 Parshant Vihar
2. Shri B.N, Yadav C (Uttari)/33 Pitampura
3. Smt. V. Jay Lakshmi B/1A Malviya Nagar Extn.
4. Shri S.D. Singh Chaurasia A-1/173 Paschim Vihar
5. Charanjit Chanana A-1/172 Paschim Vihar
6. Ram Kirpal Sinha A-103 Paschim Vihar
7. Mulka Govinda Reddy A-1/26 Janakpuri
8. Jugbir Singh D-13 Vikaspuri
9. Krishan Kriplani A-1/153 Paschim Vihar
10. Smt. M, Chander Shekhar B-1B Malviya Nagar Extn.
11. G.Y. Krishnan C (Uttari) 35 Pitampura
12. P K. Deo C-67 Friends Colony
13, N R, Laskar A-1/361 Janakpuri
14. Piarey Lal Kureel (Talib) D-11 Vikaspuri
15. Vijay Kumar Malhotra E-110 Malviya Nagar Extn.
16. Ram Dhan A-105 Parshant Vihar
17. Shafaquat Jung A-102 Parshant Vihar
18. F H. Mobhsin B-1 Malviya Nagar Extn.
19. Pranab Mukerji A-101 Parshant Vihar
20, Bhagwan Din B-10, Malviya Nagar Extn.
21. M.S. Sanjeevi Rao C/67A Friends Colony
22, Smt. B. Radhabai Anand Rao D-105 Malviya Nagar Extn.
23. D.P. Chattopadhaya A-3/146 Janakpuri
24. S.N. Sinha A-1/174 Paschimpuri
25. Mohd. Shafi Qureshi B-4/246 Safdarjang
26. Jagan Nath Rao PT 62/4 Kalkaji
27. Devendra Satpathy PT 62/9 -do-
28. R D, Jagtap Arargaonkar PT 62/2 -do-
29- Sakti Kumar Sarkar PT 62/3 -do-
30, M.M, Bhasin PT 62/10 -do-
31, V, Tulsi Ram PT 62/23 -do-
32, G, Venkataswamy PT 62/14 -do-
33, Nageshwar Parshad Shahi PT 62/22 -do-

——————

Written Answers 246





